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...... ng to FIght TmorI .... 

501. ~JJ.B.e~.Q~~ F!~QQ.Y;WIII 
the Minister of HOME AFFAIRS be pleased 
10 state: . 

(a) whether the Government have de-
cided to call a meeting of the Chief Ministers 
of all the States to disucuss a coordinated 
aappt'oach to fight terrorism and other sepa-
ratist tendencies in the country; 

(b) if so, the number of Chief Minister 
who have agreed to attend the meeting; 

(c) whether a Central Force is being set 
up to coordinate the working of the State 
Government in this regard; and 

(d) if SO, the details thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M. 
M. JACOB): (a) and {b). The Home Minister 
has convened a meeting of the Chief Min-
i.lters of Gujarat, Haryana, Himachal 
Pradesh, Madhay Pradesh, Mahara~htra, 
Punjab, Rajasthan, Uttar Pradesh and Lt. 
Governorof Delh;on 29th FebriJary, 199210 
discuss the menace of terrorism. All the 
invitees are expected to attend the meeting. 

(a) the details of arms and other contra-
band seized on Indo-Pakborderduring each 
of the last three years; 

(b) the number of persons and spies 
apprehended in this connection during the 
said period; 

(c) whether the smuggling of contra-
band has increased sharply in recent months; 
and 

Cd) if so, the corrective measures. taken! 
being taken ;n !his regllld? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M. 
M. JACODj: (a) to (d). The information is 
being collectaci and wil~ be laip,0'l the Table 
of the House. 11 C? /, ," .,.,.... 

503. SHRI RAMKRISHNA 
KUSMARIA: 

SHRI PRABHU DAYAL 
KATHERIA: 

SHRI RAJVEER SiNGH: 

(c) No. \ ')')~;4/( '" ; . ,,:>.' ',. :' 

SHHI SANTOSH KUMAR 
GANGWAR: 

StiRl BHAGWAN SHANKAR 
RAWAT: (d) Does not arise. \.' '~. 

Smuggling of Contraband on Indo-Pak 
Border 

502. SHRI BUOY KRISHNA 
"'-H~DlQuE: 

SHRI K H. UUNIYAPPA: 
SHRI V. KRISHNA RAO: 
S~AI PRKASH V. PATIL: 
~_Ftl G()VINDRA()..r~.!l<AM: 

WII the MinIster of HOME AFFAIRS be 
pleased ID stat.: 

SHRI PANKAJ CHOWDHRY: 
SHRI ASTBHWA. PRASAO 

S~VI<l.k 

Will the Mi!'lister of PETROLEUM AND 
NATURAl GAS be pleased to rotate: 

tal whether the Government have Is-
aued any directions ID the Gas Authority of 

. india Ltd., to supply naau .... gas to Feroza-
bad, Agra. Aligarh, Ghaziabad, Khurja, 
Barellly, Bad.un Md HOlDA reg.,ns of 
Uttar Pradesh; 
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(b) if so, the details thereof;- and 

(c) the action taken to make natural gas 
available in these places? 

THE MINISTER OF PETROLEUM & 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (t ~ _ In 1989 GAIL had been 
asked to allot the gas to UPSiDe for these 
regions and UPSiDe was to take the gas 
from GAIL's papeline and work out the de-
tails at the scheme with GAIL. According to 
GAil though UPSiDe had undertaken mar-
ket studies but no specific proposal is pend-
ing for consideration. 

(c) Ooes not arise. , '. ~;.-,..., ... 

-~ ~ '\ q,Te;;--";;' ~I;~~. ~ 
504. SHAI VILASRAO NAG-

NATHRAO GUNDE-
WAR: 

SHRI RAJEND~ AG-
NffOml: 

SHRI SYEO SHAHA8UDDIN:-
SHRt RAJNATH SONKAR 

SHASTRI: 
SHRI $ANTOSH KUMAR 

GANGWAR: 
SHRI MAN! SHANKAR 

AIVAR: 

Will the Minister of HOME AFFAIRS be 
pleased to stale: -

(a) the number of incidents that took 
place duE to tenoriets ectlvities In Punjab, 
Jammu & Kashmir and other StateS during 
1990 and 1991, state-wise; 

(b) the nurnbet' of peraons detained for 
Interragation during the IIbove two years. the 
numberofperaonl~ and the number 
of p8fIOM under-inlenagation In Jammu a 
Kahmlr. on o.c.mber 31, 1991; 

Jammu and Kashmir, Punjab and Assam by 
terrorists dulng the last two years, the num-
ber of perlK)ns released and the number of 
persons still in the hands of terrorist as on 
December31,1991; -

(d) the number of terrorists released on 
exchange for kidnapped persons in Delhi, 
Punjab, Assam and Jammu and Kashmir 
during the above period; and 

(e) the steps being taken to solve the 
problem of release of terroristJ:; in exchange 
fior kidnapped persons? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M . 
M. JACOB): (a) to (e). The required informa-
tion is being collected ~~ will be laid on the 
Table of the House. '.> ~,... "1, _ 

firing on ~Iane carrying BJP 
President 

50s. SHRIB. l. SHARMA PREM: DR:t:AXMINARAYAN .- -- -
PANOEYA: 

SHRI YASHWANTRAO 
PATL: 

SHRlMATI BASAVARAJE5-
WAR.: 

SHRI PHOOL CHAND 
VERMA: 

SHRI MAHESH 1<ANODtk.-

Win the Minister 01 HOME AFFAIRS be 
pleased to state: 

(a) whether the aeroplane carrying the 
PntSident of the BIwIIl¥a JanaIa Party was 
fired upon and attack8d wth rockets in 
Kashmir; 

(b) If 10, the number of terrorists ar-
rwted in this connecillan and the atent of 
dllm8lQ8 cau.cI to the ...... : 




